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| TEM No. 3 Court No. 3 SECTI ON PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Civil) No.180/2004( For Prelimnary Hearing )

CENTRE, PUBLI C | NTEREST LI TI GATI ON & ANR Petitioner (s)
VERSUS

UNION OF | NDI A Respondent (s)
Date : 26/04/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE ASHOK BHAN

For Petitioner (s)M. Shanti Bhushan, Sr. Adv.
M. Prashant Bhushan, Adv.

Nari nder Vernma, Adv.

Vi shal Qupta, Adv.

Rohit Si ngh, Adv.

Sanj ay Pat hak, Adv.

SSS%

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Li st on 3rd May, 2004.
KALYAN

(RADHA R BHATI A)

COURT MASTER
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